02.02.2018 J-1 PRONOUNCEMENT OF JUDGEMENT (APPLT. JURISDICTION)

AT 2.15 PM

1. LPA-446/2016

2 .LPA- 447/2016

AT 2.15 PM

1.RFA NO.70/2018

1. CRL.REV.P.962/2017
CRL.M.A.21365/2017
CRL.M.A.703/2018

2. BAIL.APPLN.891/2017

3. CRL.REV.P.963/2017
CRL.M.A.21373-74/2017
CRL.M.A. 706/2018

COURT NO.3

(DIVISION BENCH-II)

HON'BLE MR. JUSTICE S.RAVINDRA BHAT
HON'BLE MR. JUSTICE A.K.CHAWLA

AERO CLUB OF INDIA PVT. SAKET SIKRI, PAWAN MATHUR
LTD & ANR VS.UNION OF VATS & VATS
INDIA AND ORS DIGVIJAY RAI,ANJANA GOSAIN
AERO CLUB OF INDIA PVT. SAKET SIKRI, PAWAN MATHUR
LTD & ANR VS.UNION OF VATS & VATS

INDIA AND ORS

COURT NO. 22
HON'BLE MR. VALMIKI.J.MEHTA

KAMAL JINDAL SHRAVAN DEV
VS SUSHIL KUMAR AGGARWAL
& ANR

COURT NO. 36
HON'BLE MS. JUSTICE INDERMEET KAUR

KARAN SHARMA RAKESH K.SHARMA ,DEEPAK CHAUHAN

VS UNION OF INDIA & ANR ANIL SONI, PRIYANKA,PRAMOD BAHUGUNA
KARAN SHARMA RAKESH K.SHARMA ,DEEPAK CHAUHAN

VS UNION OF INDIA & ANR VINOD DIWAKAR, SANJAY PAL

SANJEEV NARULA,ABHISHEK GHAI

MOHD PARVEJ & ORS RAKESH K.SHARMA ,DEEPAK CHAUHAN
VS UNION OF INDIA & ANR ANIL SONI, PRIYANKA



02.02.2018 J-2 PRONOUNCEMENT OF JUDGEMENT (APPLT. JURISDICTION)

4. BAIL.APPLN.2140/2017

5. BAIL.APPLN.2149/2017

AT 2.30 PM

1.RFA 590/2016

HIGH COURT OF DELHI
01°° february,2018

MOHD IRSHAD KHAN RAKESH K.SHARMA ,DEEPAK CHAUHAN

VS UNION OF INDIA & ANR ANIL SONI, PRIYANKA

MOHD PARVEJ RAKESH K.SHARMA ,DEEPAK CHAUHAN

VS UNION OF INDIA & ANR ANIL SONI, PRIYANKA,PRAMOD BAHUGUNA

COURT NO.15
HON'BLE MR. JUSTICE VINOD GOEL

RAJINDER VALECHA & ANR SONALI MALHOTRA,AMIT SANDUJA
VS SATPAL & ANR

REGISTRAR (LISTING)



